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PAPERS LAID ON THE TABLE 
CENTRAL GOVERNMENT LoANS FLOATED 

IN 1963-64 

The Minister of Finance (Shrl 
Morarji Desai): Sir, I beg to lay on 
the T"ble a s~ati:ment indicating the 
results of Central Government Loans 
Hoated in 1963-64. 
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Mr. Speaker: Shri Bhagat. 

NOTIFICATION UNDER THE CUSTOMS ACT. 
1962 AND THE CENTRAL ExCISES AND 

SALT ACT, 1944 

The Deputy Minister in the Minis-
try of Finance (Shri B. R. Bhagat): 
Sir, I beg to lay on the Table-

(i) a copy each of the following 
Notifications under section 
159 of the Customs Act, 1962 
and section 38 Of the Central 
Excises and Salt Act, 1944, 
making certain further amend-
ments to the Customs 
and Central Excise Duties 
Export Drawback (Gllneral) 
Rules, 1960:-

(a) G.S.R. No. 1364 dated the 
17th August, 1963. 

(b) G.S.R. No. 1~ dated the 
17th August. 1~. 
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[Placed in Library. See No. LT-1593/ 
113]. 

(ii) a COpy each Of the follow-
ing N otifica tioIl,s under section 159 
of the CustO'ffis ': .. :, 1~~2:-

(a) G.S.R. :': 1:','.": " •. cd the 
10th August, 1963. 

(b) G,g,R. No. 1358 dated the 17th 
August, 1963, 

(c) G.S.R. No. 1359 dated the 17th 
August, 1963. 

\d) The Customs Valuation 
(Am~ndment) Rules, 1963 
PUblished in Notification No. 
G.S.R. 1360 dated the 17th 
August, 1963. 

(e) G.S.R. No. 1361 dated the 17th 
August, 1963. 

(f) G.S.R. No. 1362 dated the 17th 
August, 1963. 

(g) G.S.R. No. 1363 dated the 17th 
August, 19113. 

[Placed in LiraTlI, See No. LT-1594/ 
~]. 
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Dri Bbagat: 

Shri B. R. Bhagat: I have laid it. 
Mr. Speaker: Messages from Rajya 

Sabha. Secretary. 

lU3 1mI. 
MESSAGES FROM RAJYA SABHA 

Secretary: Sir, I have to report the 
following messages received from the 
Secretary Of Rajya Sabha:-

(i) 'In accordance with the pro-
visions of rule 135 pf the 
Rules of Procedure and Con-
duct of Business in the Rajya 
Sabha, I am directed to in-
form the Lok Sabha that the 
Rajya Sabha, at its sitting 
held on the 27th August, 1963, 
agreed without any amend-
ment to the All India Services 
(Amendment) Bill, 1963, 
which was passed by the Lok 
Sabha at its sitting held on 
the 13th August, 1963. 

(ii) 'I am directed to inform the 
Lok Sabha that the Rajya 
Sabha at its sitting held on 
Wednesday, the 21st August, 
1963, adopted the following 
motion concurring in the re-
commendation of the Lok 
Sabha that the Rajya Sabha 
do agree to nominate one 
member from the Rajya Sabha 
to the Public Accounts Com-
mittee for 'the unexpired por-
tion of the term ending on 
the 30th April, 1964 in the 
vacancy caused by the resig-
nation of Shri Nawab Singh 
Chauhan from the Rajya 
Sabha:-

"That this HOuse concurs in the 
recomme"dation of the Lok Sabha 
that the Rajya Sabha do agree to 
nominate one member from the 
Rajya Sabha to associate with the 
Committee on Public Accounts of 
the Lok Sabha, for the unexpired 
portion Of the term ending C;ID the 
30th April, 1964, in ~the vacancy 


